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No.Esrt.(RIS)/73l2020 Darc :-2g.Og.2O2O

Thc Statc Government vide Govt. ordcr No.lg(10)
Judl./2019. dated 25.09.2020 h.rs appoinred foltowing 190
candidates, Selccted in Civil Judge Examination_2ol8 a; Civil
Judge and Judicial Magistrate u,ith effecr &om the dare rhey
assume charge of thcir ofllce. Accordingly. they are rlirecred ro

RA.I STHAN IGII CO RT. JODHPUR

ORDER

report on 11.10.202 0 at 9;30 AM sharp before r€spective
District & Sessions Judge where they r.vill bc placed lirr lield
trarmng by Rajasthan State Judicial Academy, Jodhpur, forjo ining /
oath and c letion of other formalities:-

s. No. MERIT
NO.

NAMf,

Sarva Shri/Smt./Ms-/Dn

I 1 PIAYAN K PRATAP SINGH

2 TANVI MATHUR

3 3 DEEKSHA MADAAN

4 4 SONAL VYAS

5 KRITIKA SHEKHAWAT

6. 7 HIMANI JAIN

7 I SHIKHA PUROHIT

8 9 SONAL LALWANI

9 10 SHUBHAM AGARWAL

l0 11 TWINKLE

ll 72 KANISHKA RATHORE

12. 13 GURJOT SINGH

r3. 15 PRASHANSA AGRAWAL

l4 16 RAGHAVI GOVIL

15. 77 DIVYA GODARA

16. 18 MARYADA SHARMA

17. 19 PURUSHOTTAM MISHRA

18. 20 AMAN GUPTA

l9 zt SAYESHA CHADHA

20. 22 INDRA PRAKASH SAIN

2l 23 SARTHAK PANWAR

24 KANIKA HANDA

23 26 NITISHA

24 27 ANSHUL SHARMA

28 MEENA CHAUHAN



G)
s. No. MERIT

NO.
NAME

Sarva Shri/Smt.MsJDr:

26 29 AISHWARYA S AGARWAL

30 SONIA GAURI

24. 31 ASTHA AGARWAL

29 33 ADITYA VASISTHA

30 34 RISHABH AGGARWAL

31. 35 ARVIND TOMAR

32 36 NIDHI POONIA

33. 37 SHAZADI HALIMA SADIYA

34. 38 STUTI RATHI

35. 39 SHANTANU SINGH KHANGAROT

36. 40 SAKSHI BHAMBHU

l',7 4t NEHA KUMAWAT

38. 42 RISHABH TANWAR

39. 43 SAAKSHI SHARIYA

40. 44 MOKSHADA NANDER

41. 45 DEEPIKA YADAV

42 46 YOGESH BHARDWAJ

43 47 TE]KIRAN KAUR CHAWLA

44. 48 VRISHTI VIJ

45. 49 HARSHITA RATHORE

46. 50 PARUL PAREEK

47. 51 TUSHAR SHARMA

48. 52 BHANUPRIYA JAIN

49. 53 JAYA SAINI

50 54 DIVYA SHARMA

51. 55 NEHA CHAND

52- 56 MEENAKSHI AGGARWAL

53. 57 NEHA

54. 58 ROOPAL AGARWAL

55. 59 ARADHANA

56. 60 DIVYA MOHAN GUPTA

57. 61 HIMANSHI TYAGI

58. 62 RAJEEV JINDAL

59 63 RITIKA SHROTI

60 b+ VIKAS CHOUDHARY



G)
s. No. Mf,RIT

NO.
NAME

Sarva Shri/SmtJMs./Dlr

61. 65 ARUSH TRIPATHI

62 66 YASHASHVI SHARMA

63 67 MITI SHRIVASTAVA

64 68 VISHAL VYAS

65 69 ASHLESHA

66 ROHIT SHARMA

67. 7t SANJU CHOUDHARY

68. 72 OEEPAK KUIYAR

59 74 RICHHPAL SINGH GILA

10, 75 RAHUL SHARMA

71. 76 ANKITA BANIWAL

PRATISHTHA SHARMA

73. 78 PRERNA YADAV

71 79 NEHA VERMA

15 80 GARIMA CHAUDHARY

76. 81 SIDDHANT SHARMA

77 8Z SOURAV

7E. 83 TAMANA KAUSHIK

79 84 HARVINDER SINGH JOHAL

80. 85 MEENAKSHI BILOCHI

81. 86 ABHIMANYU SINGH

42. a7 PRATIBHA SINGH RATHORE

83. 88 SHIKHA CHARAN

84. 89 RHYTHM ANEJA

85. 90 DHWANI TANWAR

86. 92 URMI VYAS

87. 93 SHIKHA SHARMA

88 94 PARNEET KAUR

E9 95 BHARTI PARASH ER

90 96 PRITHA FAUZDAR

91. 97 LALIT KUMAR

98 SIDDHARTH GODARA
q1 99 LOKENDRA CHAUDHARY
ql 100 ALKA MEENA

95 101 HIMMAT RAJ



4 )
s. No MERIT

NO.
NAME

Sarva Shri/Smt/MsJDE

96. t02 NAVEEN SINGH GURJAR

97 103 DEEPIKA RAMAWAT

98. 104 NEETU GU PTA

99 105 SAVITA

100. 106 ADITYA

101. LU/ FAISAL KHAN

102, 108 POOJA SINGH

103. 109 AVINASH CHANGAL

t04 110 NIDHI TUNWAL

r05 111 ABHILASHA JEPH

106. t12 YATIN DRA CHOUDHARY

107. 113 BHARAT POONIA

t0E. 114 BHARTI UPADHYAY

109 115 POOJA MEENA

I0 116 SUNIIA YADAV

l. 777 SUNIL GOSWAMI

l[2. 118 POOJA BANIWAL

tr3. 119 SONAM ARYA

ll4. 120 ]AYSHREE LAMORIA

lt5. 727 SHALINI CHOUDHARY

116. 722 ROZY KANSARA

l[7. 123 ELIZA GUPTA

It8. 124 AKSHAT VERMA

ll9. 125 VENUS CHOUDHARY

120. t26 VIKAS KUMAR AGRAWAT

t2l. t27 PIYUSH KUMAR MERTIA

122 128 MEENAKSHI NATH

123 729 HIN4ANI KACHHAWAHA

121. 130 SANA KHAN

t25. 131 LALITA KUMARI SONI

126. t32 NEHA KHARE

127 133 RANVEER CHOUDHARY

r28. 134 DEEPANSHU ARYA

129. 135 RAVINDRA CHHABA

r30. 136 HUMA KOHRI



s)
s. No MERIT

NO.
NAME

Srrvo Shri/Sma./Ms./DE

13 !. 737 LOKESH PARIHAR

132 138 PRIYAN KA PUROHIT

1.33 139 SIDHARATH BHARDWAJ

I34 140 GTTA SARAN

135. L4t KARAN SINGH

136. 742 HANUIVIAN SAHAY MEENA

137. 743 SHAHNAZ KHAN LOHAR

138. t44 MANISHA KUMARI

139. 1,45 SURESH KUMAR SEN

r 40. 146 SUMITRA KUMARI

r4t. 747 CHETALI SOLANKI

142. 148 BHAVIKA KULHARI

t43. 749 ANURADHA PARIHAR

t44. 150 RAVINDRA KUMAR

I il5. 151 KISHAN SANDU

t46. r52 DIGVIJAY DETHA

147 153 DILIP CHOUDHARY

148. 155 ANJU KUMARI

149. 156 AMITESH KUMARI

150. 757 POOJA DHANIA

15 t. 158 SUMAN MEENA

152. 159 NEHA MAURYA

r53 160 PRIYANKA TANAN

154. 161 KANISHKA RISHI

155. t62 VINAY JAIPURIA

r56. 163 RIMJHIM

157. 164 NEELAM NAHAR

15E. 165 IATIN PARMAR

159. 166 PRAMOD

160. L67 SUYASH

161. 168 VIJENDER KUMAR MEENA

162, 169 ASHISH ]AIPAL

163. t70 AAKANKSHA MEENA

164, 777 SONICA MEENA

165. 772 HIMANSHU CHAWLA



G)
S. NO. MER]T

NO.
NAME

Sarva Shri/Smt./Ms,1Dn

t66. t73 JYOTI RAKHAWAT

t67. 774 YOGESH KUMAR

168. 775 MOHIT CHAYAL

t69- 776 HARSH MEENA

170. 777 PRAHELIKA

I 1 I 178 NEHA CHOUHAN

172. 779 ]YOTI BHATT

173 180 VIJAY KUMAR BAKOLIA

174 181 SEEMA MEEENA

175. 182 NAVEEN MEENA

176. 183 SUMAN I"IUNDOTIYA

171 184 POO]A MEENA

178. 185 VINIT KUMAR MEENA

179. 186 RACHANA BALOT

r80. 787 HEMANT MEHRA

ltl. 188 14EGHNA BAGHEL

rE2. 189 LALIT MEENA

183. 190 PRIYANKA MEENA

184 191 RENU KUMAR MEENA

185. 792 MAHENDER KUMAR MEENA

186 193 KOMAL MANDAL

187, 194 SEEMA RANI

188, 195 MEGHNA MEENA

189. 196 NARENDRA KUIYAR MEENA

190. t97 MONIKA DHANOL

The trainees shall bc paid hasic salary in the
Pay Scale of Rs. 27,700-770-33.090-920-40,450- 1080-44.770 and
allowanccs admissible thereon-

The albrementioncd appointees arc required to submit a
declaration under Rule 25-A(2) of thc Raiasrhan Civil Services
(Conduct) Rules, l97l to the Conbolling Authorit_v at the time of
.joining or within one month of his/he. marriage, as the casc may be.
sigacd by his/her father/wife/husbaod and father-in-law to thc cffecr
that he/she has not taken dowry directly or indirectly and in any
Inanner

B E

REGIS ADMN.)



t)No.RIS/Esft .82(i)/02i20 I 8[Tu,ice-parr.B)]/4008 Date :29.09.2020

.. 
Copy forwarded to the follorving tbr information and necessary

action:-
L The Secretary to the Law Ministei Govemment ofRajasthan.

Jaipur
2. The Principal Secretary to the Govemment. La\l, I)epanment_

Cum-Legal Remembrancc. Rajasthan, Jaipur3. The Secretary to the Govemment ol'Rajasthan. I)cpartmcnt
of Gencral Administration (Gr.2). Jaipur

4. The Secretary Lokayukta. Sachivalaya, Jaipur.5. TheAccountant General, Raiasthan, Jaipur.
6. 1}e Rrgistrar ( Mg.)/(Admn.)(Rules/(ixamination)(Class. )i

OSD(F&I), Rajasthan High Court, Jodhpur.
?. Thc Registrar-Cum-Principal private Seiretary to Ilon,ble rhc

^ ChiefJusrice. Raiasthan lliBh Court Jodhpur4aipur.8. The Registrar (Admn.), ttajasthan High iourt dench, Jaipur
with the request to distribute the copies of this order to all ihc
Hon'ble Judges sitting at Jaipur through pS., Mcmber
Sccretary- Rajasthan Statc Legal Services Authority and all
thc Judicial Officers posted in the Registry at Jaipur Bcnch,
Jaipur

9- All District & Scssions Judgcs.
10. All Jt. Registrars/Deputy Regishars, Rajasthan High Coun,

Jodhpur/Bench, Jaipur
ll. Thc Director, Rajasthan State Judicial Academy, Jotlhpur,

Near Jt. Direcrol OfTicc, Medical Department, Jhalamand
Cincle, Old l,ali Road, Jodhpur-342013.

12. Thc Tieasury Ofiicer, Jodhpur Ciry Jodhpur
13. All the newly appointed candidates with copy ofGort. ordcr

dated 25.09.2020 issued by the State Governmenr along_with
instructions i.e. (A) Ccneral Joining Instructions (B) Gcneral
Instructions for online training (C) Standard Operating
Procedure /Guidelincs regarding COVID- 19, issued bv thc
Direclor. Rajaslhan Srare Judicial Acadcmy. Jodhpur. The
format of Joining, C)ath and l)arsonal Information Sheet are
available on the official rvebsite of RSJA i.c.
rajasthanjudicialacademy.nic.in. All the tminec officers are
directed to download thc samc. They are further directcd to
pursue onlinc training from their respective placc of stay
(Circuit House/theii home/Any other place as per their
convenience) after their .ioining. The candidates are also
directed to regularly brows the website of the Rajasthan
Slate .ludicial Academy, Jodhpur i.e.
rajasthanjudicialacademy.nic.in.

14. PS. to all Hon'blc Judges sining ar.todhpur
15. A.O.J., Classificarion Section (\[&bsite), Rajasthan High

Court, Jodhpur/ llench, Jaipur
Pcrsonal File/Service-book clerk/
Conf./Accounts/Gcneral/
Sub. Court/Statistics/Computer Cell/
RIS L eave,il-MS/Jr Actt.,tsuilding Cell .q.

REG ADMN.)



IIEIiPIFT S{OIT
fdB \Ei fr&-6 q'rd fdq"Fr

frqr6: C. 19(0)qrq /2019 qq$ ft-.1r6: zs.os.2o2o

-:slI5X-

,rFrfiq {M{enr ia qrrrdq Er{ enqfl}o rr'r{ern .trf}6 tl-fl qftrdf,ft

cfteTr, zore t ffid 1eo qqFffl 3rqffti o) u+S qi,Tdr or d clen
qFrftq {lsrerrl BEI qrqlirq qhryc A q{rqef v{ orft{Iqr 3rj{{R qn-+q

crwqrd {dl{q of snsr t n-wprrc qrfu6 +qr ftqq, 2010 S fiqq zo d erSvn

z qd .i qRfierr.nra qq tatqR 27700 770-33090-920-404 50- 1o8o-++zzo ti qE

61 6r$m r6ur 6{i ol F{{i--6 t fufua qrqnftqr Tq qrfu6 qffi*d d qE qr

ffr{dRl FTfi- ft-qr cniir B:

Sr. Roll Gen

rA)

Cat

!!rrte!
1

Name of Candidate

MAYANK PRATAP SINGH

TwlNKTE

KANISHKA RATHORE

GURJOT SINGH

PRASIIANSA AGRAWAT

1 17396

5

GEN

F

F

M
F 6EN

GENRAGHAVIGOVIL

DIVYA GODARA
F

F

I
oBc Nct

GEN

SARTHAX PANWAR
KANIKA HANDA

<r1
ToLo

2 rta88 2

3 16647 3
4

6

7

4
5

7

8

18670

17208

15939

1t529
8 15997 9
9 18503 l0

F

F

F

I
F

F

F

G€N

GEN

GEN

GEN

GEN

GEN

GEN

GEN

I(RITIKA SHEXHAWAT

SHUBHAM AGARWAI.

HIMANIIAIN
SHIKHA PUROHIT

SONAL LAI,WANI

TANVI MATHUR

SONAL VYAS

DEEXSHA MADAAN

10 11

12
GEN

GEN

GEN

18924

17094

16857

rze66 -
11

14

12

13

18002

13

15

15
15 15666 77
l5 11386 18 MARYADA SHARMA GEN
L7 t 974 19

16211 20
19

18

18433 21
20 16972

PURUSHOTTAM MISHRA

INDRA PSAXASH SAIN

SAYESHA CHADHA

AMAN GUPTA

F

GEN

o8c Nct
GEN

2L 18400
22

2t
22 17089 24 F

GCN

GEN

vS
q.



d)
NITISHA

RISHABH AGGARWAL

35 ARVIND TOMAR
36 NIDHI POONIA
Z7 SHAZAOI HAI-IMA SADIYA

STUTI RATHI38

39 SHANTANU SINGII KHANGAROT

SA(SHIBHAMBHU

TEJKIRAN KAUR CHAWTA
48 VRISHTI VI.,

49 HARSHITA RATHORE

50 PARUL PAREEX

51 TUSHAR SHARMA

BHANUPRIYA JAIN

JAYA SAINI

OIVYA SHARMA

NEHA CHAND

F

F

GEN

GEN

o8c NCt-

16154

27 18675

28 16488

33 18905

34 1E703

35 LA4A7

F

GEN

GEN

GEN

GEN

F

GEN

crN
GEN

CEN

1913a
1s696

55 16467

66 18263

11157

18923

L6537

18038 62

oBc Nct
OBC NCL

GEN

GEN

GEN

GEN

GEN

GEN

GEN

GEN

GEN

GEN

GE

o8c
ctru
GEN

GEN

GEN

GEN

6EN

GEN

oBc Nct-

GEN

GEN

GEN

GEN

RAJEEV JINDAI,

RITIKA SHROTI

F

F

F

F

F

F

I
I

F

F

F

M€ENAKSHI AGGARWAL

NEHA

F

t
FROOPAI. AGARWAT

ARAOHANA

DIVYA MOHAN GUPTA

61 HIMANSHI WAGI

18240 l 63

64 VIXAS CHOUDHARY19043

65 ARUSH TRIPATHI

YASHASHVISHARMA

67 MITISHRIVASTAVA

68 VISHAL VYAS

F

F

69

70

ASHtESHA

ROHIT SHARMA
G.EN

GEN

F

d) 7Dq
25

23 17705

24 16355 27

26

ANSHULSHARMA GEN
25 17401 MEENA CHAUHAN
25

30

31

28

29
F

F

F

GEN

F
29 15149

AISHWARYA S AGARWAL

AOIWA VASISTHA

SOfIIA GAURI

ASTHA AGARWAL

30 18228

33

34
31 t6,As
32 15855

35 18314 40
37 17604

38 18231

,9
40

16683

15950

Eezs-
4l
42 19162

MOKSIIADA NANOER

YOGESH BHAROWAJ

DEEPIl(A YADAV

NEHA XUMAWAT

SMKSHI SHARMA

RISHABH TANWAR

41

44

42

43

45

46

43 18907 47

44

45

45

47

48

49 17019

s2

5'

56

57

58

50

54

51

L6767

18270

17594

17591

17406

54

55

52

53

55 16395 59

56 15753 60
57 16944 F

F

GEN

GEN

GEN58

59

_a,
61 15433

62 19152 66
53 17437

64 19117



67 7L F

68 ,2
69

GEN

GEN

73

74 17611 79
75 15676

18639

18357 SANIU CHOUDHARY

16659 DEEPAK KUMAR
15943 74 RICHITPAL SINGII GILA M

F

F

U')
GEN

GEN

oBc Nct

GEN

_qrN l

GEN

OBC NCL

GEN

GEN

GEN

GEN

GEN

GEN

GEN

72

17922

76

14697
78 15029

r5911

19573

15981

7S RAHUL SHARMA

76 ANKITA BANIWAT

77 PRATISHTHA SHARMA

PRERNA YAOAV

70 18018

71 1q13s
r7497

18213

rezii -l

F

NEHA VERMA
80 GARIMA CHAUDHARY

81 SIDDHANT SHARMA
82 SOURAV

83 TAMANA KAUSHIX

84 HARVINDIR SINGH JOHAL

METNAKSHI BILOCHI

ABHIMANYU SINGH

PRATIBHA SINGH RATHORE

88 SHIKHA CHARAN

89 RHYTHM ANE]A

F

F

F

F

F

F

OBC N

GEN

GEN

E!l
l

85 90 DHWANITANWAR
92 URMIVYAS

PARNEET XAUR

95 EHARTIPARASHFR

t18943

t77 46
t

GEN

GEN

GEN

GEN

oBc Nct
1!ssl
1192a90

91 15778

92 18641

96 17S59

97 t6679
17586

102 15883
103

96 PRITHA FAUZOAR

F

F

91 /1 L T I(UMAR

NAVEEN SINGH GURJAR

DEEPIXA RAMAWAT

oBc
OBC NCL

o8c NcL

ST

sc
MEC NCL i

oBc Ncr-

GEN

OBC NCL

oBc f{ct
OBC NCL

98 SIDDHARTH GODARA
11260 99 LOI(ENDRA CHAUDHARY

AI,KA MEENA

HIMMAT RAJ

1

101

loil l
t

104 NEETU GUPTA F

F

F

M

SAVITA
ADITYA

FAISAT KHAN

15i93
11621

108

109

rr!
111

rl
sc

OBC NCL

POOJA SINGH

VINASH CHANGAL
104

10t

110 16014

L !11 I 16008
116

117

NIOHITUNWAT

ABHILASHA JEPH

7t2 YATINORA CHOUOHARY

11:t AHARAT POONIA

114 BHARTI UPADHYAY

115 POOJA MEENA

SUNITA YADAV

SUNIL GOSWAMI

i
F

OBC NCL

5T

osc NcL

6EN

5T

oBc Nct-

OBC NCL

F

F

F

oBc NCL

<9r
q 1D

>S

19

t0 15811 l8s
81 16098 86
62 a7 F

85

E7 18534 93 SHIKHA SHANMA
88 9A
89

93
94 16201 100
95 15955 101

98
99 78/27 105
100 t6L42 106
101 16184 107

105 16094

106 19157

107 16546

108 15615

17797

I



112 17790

117

tr)
118 POOJA BANIWAT

119 SONAM ARYA

JAYSHREE LAMORIA

121 SHALINI C}IOUDHARY

122 ROzY XANSARA

t23 ETIZA GUP]A
124 Al(SHAT VTRMA

125 VENUS CHOUOHARY

VIKAS (UMAR AGRAWAT

RAVINDRA CHHABA

116 HUMA XOHRI

F

16782
r6192

o8c NcL

o8c Nct
I o8c NcL

GE

e oBc Nct

oBc Ncr
oac Nct
o8c Nct

t oBc Nct
OBC NCL

oBc Ncr

ST

oBc Nc[
sc

oBc Ncr
I OBC NCL

oBc NCt-

GEN

sc
ogc NcL

oBc Nct-

SI
oac Nct,

oBc Nct
osc Nct
o8c Nct

oac NcL

sc

N
1r8

1604{

19049

124

125

r25

130 ,6963
131 r5785
132 15900

1,37

l3a F

F

PRIYANKA PUROHII

18647 139 SIOHARATH BHARDWAI
GITA SARAN

IHAR

1/t8 BHAVIKA KULHARI742 19557

143

144

t4s
1565S

19074

15113

18170

77171

150

151

RAVINDRA XUMAR

XISHAN SANDU

149 A URADHA PARIHAR

152 DIGVI,'AY DETHA

AMITESH XUMARI
POOJA DHANIA

F

M

t

oac Nct
oac NcL

f
F

oBc NcL

sc

lqc \cr.
sc
STSUMAN MEENA

NEHA MAURYA

KANISHXA RISHI

VINAY ',AIPURIA

F

I

t
F

F

5C

sc
sc
5C

6
.5

oBc Nct-
t oBc Nct-
F

F

113 18671

114 17025 120

115 15973

116 L5947

sc
119

120 126
121 15879 127 PIYUSH XUMAR MCRTIA
122 17407 128 F

F

L23

F

F
127 133

1ll
132

15707

74327

77248

158S1

130

tza 15640 134

HIMANI XACHIIAWAHA

LALITA KUMARI SONI

RA VEER CHOUDHARY

MEENAXSHI I{ATH

SANA KHAN

NEHA KHARE

DEEPANSHU ARYA
129 15935 13s

133

14 168i14 140
13S

136

137

138

139

143

144
145

SHAHNAZ I(HAN TOHAR

SURESH KUMAR SE N

MANISHA KUMARI

17110

18457

15875
KARAN SINGH

HANUMAN SAHAY MEENA

17142

18846 -

141

142 M
F

F

140 14771 145 SUMITRA KUMARI F

r47 15630 147 CHETALISOLANXI F oBc Nct
F

146

74'' 16147 153 oBc Nct-
148 16315 15s

DITIP CHOUDHARY

ANIU (UMARI

t49 156
150

151

152

16245

11792 
'

18750

1?6r}6

157

158

159
1S3 77963 160 PRIYANKA TANAN
154 17095 161
15S 162

___ L
f

t4742



158 1r016 165
159 17854 165
160 18862 767
161

u)
156 18224

157 17961

19034
162 164s6
.r63 15066

168 17 464

153 RiM]HIM

t64 NTETAM NAHAR
+ 5C

sc
JATIN PARMAR

PRAMOD

suYAsB

F

sc
sc

ST

ST

ST

sc

sc

5C

sc
sc
sc
ST

sc

M

F

F

18680

16946 L72

16062

VIJENDER XUMAR MFFNA

ASHISH JAIPAL

110 AAXANKSHA MEENA

t7L SONICA MttNA
HIMANSHU CHAWLA

JYOTIRA(HAWAT
174 YOG€SH KUMAR

16!
r69

175 17558
176 14154
177 17799
178 19081

183

184

187 18446
r88 17422

189 17539

Ll4A3

175 MOHIT CHAYAI.

175 HARSH MTENA
177 PRAHELIKA

178 I{EHA CHOUHAN

JYOTIBHATT
180 VUAY KUMAR BA(OIIA
181 SEEMA MEEENA

182 NAVEEN MEENA

183 SIJMAN MUNDOTIYA
184 POO,'A ME€NA

194 SEEMA RANI
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RAJASTHAN STATE JUDICIAL ACADEMY

lnstructlona for Newlv A nted ofiicsrs in The Civil Jud Cad16
(2020-21t

(A) GENERAL JOINING INSTRUCTIONS

1. Rajasthan Stale Judicial Academy (RSJA) extends a warm welcome
to all lfie newly appolnted ofncers in tho Clvil .luOge CaOre anci

wisheB them a bright firturs.

2. Every lrainee oflicer shall report on l'l -l .2020 at m:30 am sharD befor€
the Oistricl & Sessions Judge (where they will be placed for field trainin!
by RSJA) for joining & adminislration of oath. The formats of Jolning,
Oath & Perconal lnformation Sheet are available on the oflicial website

of RSJA i.e. raiasthaniudicialacademy,nlc.in. All the trainee ofticers are
directed to download lhe 6ame.

.3. ln order to complete the official requirements, every ofticer must submil
following documents (setf attested) with lhe personal lnformation Sheet
at the time of joining!

(i) AADHAR Card

(ii) PAN Card

(iii) Savlngg Bank Account in any of the branches of scheduled

bank preferably in SBl.

(iv) Proof of Oate of Birth viz. Mark Sheet or Certificate of BoarO gf

Secondary Education having date of birth.

(v) Two cancelled cheque leaves.

(vi) Passport size photographs (Two).

4. The officers who are already in service of Govemmenuother organization.

should get proper relieving order from their employer and submit the same
' at the time ofjoining atong Mth otherJoining documents.
5. The ofiicer who is enrolled as an advoc€te is advised to complete the

formalities regarding suspension of SANAD before ioining (if applicable).
6. As per approved lraining scheme, Trainee oflicers will undergo online

lEining for about '12 days and will subsequenfly be placed for lield training
lor aboul 3y, months. Trainee oficers will be at liberty to attend 12 days
online training either from their place of residence or from the place where
they have been attached for lield baining.

,r fl-1
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RAJASTHAN STATE JUDICIAL ACADEMY

7. Since it is a mandatory and extensive lraining course, no leave shall' 
ordinarily be granted during the period oftraining.

8. The lrainee officers are supposed to have wlth them Civil procedure Code,
Criminal Maior Acts and General Rules Civil & Criminal, for ready
referencr

9. On every occasion related with lraining (except when specifically
exempted) the trainee ofiicers must be wearing the prescribed uniform
which is as under:-

(i) For Female officers: White saree with white blouse or while kurfa and

white Salwar^rrhite churidar; and black coat

(ii) For Male officers: Vvhite shirt; whiteiblack trousers; black coat: and
black tie.

The trainee officers are advised to have sufficient sets of prescribed

uniform fot regular use.

10 It shall be the responsibility ol the trainee ofiicer lo collect stalionery
items including bag, daily diary and registers at the time of ioining.

Conduct & Disclbllne

a) Trainee iudicial ofiicers shall observe skict discipline during one year

induction taining. They must be @urteous in dealing with the senior;,
faculv members, colleagues and the members of the staff. They will do
nothing which may disturb others.

b) Conduct of a trainee olticer shoutd always be befitting a judiciat offcer.
c) Trainee officers muat mainlain standard of personal hygiene and social

behaviour. They are expected to be punctual and drossed properly.
,d) Trainee ofricers must keep the sunoundings clean and maintain lhe

cleanliness of the rooms and campus where they arc staying.
e) Personal use ol mobile phone is stricfly prohibited during training sessions.
f) Consuming elcohol, narcotic drug and smoking is slric y prohibited.

g) Any violation of the discipline by the trainee judicial officer will be viewed
seriously and may lead to termination of hisrter seMces.

(1-l

2/s

el.I



r()

RAJASTHAN STATE JUDICIAL ACADEMY
(B) GENERAL INSTRUCNONS FOR ONLINE TRAINING

'1. After brmaljoining, the online training will commence on i1.10.2020 at O2:O.O

pm (l{.10.2020 to 23.10.2020). Thereafter, trainee officers shall report fdr
field training before respective District & Sessions Judge on Z7.1O.ZOZO at
10:00 am sharp.

2. The online training shall be conducled by using the Ontine Meeting Software
Clsco WebEx Meeting WebrMobile Apptication.

3,,Trainee oftcers are directed to go through the information brochure/user
manual and the Mdeo Tutorial of online webinar soft\ivare well before
commencement of the Webinar and lo download/install lhe required software
in their Laptops/ Smartphones from the following link, help.w€bex.com/en-
us/Sbzter/clsco-webex-rne€tings-yideo-tutoriats.

4. User lD/Link, with or without password shafl be sent lo individual e-mait id or
through SMS, as per convenience- -

5. Trainee offcers are directed to reporl online through feeding User lo/Link,
with or withorJt password, as the case may be, at least 15 minutes before the
scheduled time. They are adyis€d to use their Smartphone/ Laptop for
aftending the online tralning.

6.. Trainee omcers are directed to observe strict discipllne & punctuality.

7. All the Trainee officers are direcled to follow the online training prolocols likei

a. Keep their audio mike muted until & unless they are direeted by the
presenler to unmule them.

b. To kesp thelr vldeos on throughout the training sesslon/sessions. ln
case any kalne€ officei ls found attendlng tralnlng with his/her video
off, lt will be vlewed serlously.

c. Ensute proper lntemet connection with adequate dala so that training can
be attended wilhout any connectivity issue.

6- Trainee offcers are directed to aftend a the traifling sessions with utmost

. 
sincerity & anention. They are expec-ted to be interaclirre and must be ready &
willing to respond to the queries putforth by concemed faculties.

9 The trainee oficers must be wearing the prescribed uniform during online

Afrqsessions.

7 I
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RAJASTHAN STATE JUDICIAL ACADEMY

(c) STANDARD OPERATING PROCEDURE/ GUIDELINES REGARDING

covtD-19

Looking to the prevailing conditions ol pandemic Covid-l9, all the Trainee

Civil Judges who are expected to ioin shortly for their one year lnduction Training

?020-21, are direcled to observe the following measures which are in line with

direclions/guidelines issued by Centraustate Govemment from time to time:-

1. Before joining, trainee offcers are direcred to get their Covid-1g test done
(within 72 hours of the time of reporting) and keep a copy of reporl with

lhem for producing the same at the ume ofjoining.

2. ln cese any trainee ofiicer is found Covid-1g posilive in the test, he/shL is

directed nol to proceed for physical ioining and should seek directions from

Raiasthan Stale Judicial Academy while enclosing the Test Report and

other relevant medical papers- :

3. AII the trainee ofiicers are directed to installArogya Setu Application in their

mobiles before ioining and should update their status in the applic€tion on

regular interval.

4. As far as possible trainee oflicers are expected to avoid pubtic

. t-ansportation mode. Trainee ofiicer who has used public transportation

mode viz. Flight, Train or Bus will follow the directionyguidetines issued by

cenhal/state govt. in this regard.

5 Trainee ofllcers are advised lo keep with them adequate quantity of
personal proteclive gears viz. Face MasU Sanitizer/Gloves/Thermometer

etc., as these items are strictly restricted to use for sharing purposes.

6. During field training, trainee officers are direcled to wear Mask and other

required personal proteclive gear and should follow social distanciig

noms. Group gatherings sha be prohibited stricfly.

7. lf any Trainee officer is pregnant or a lactaling mother or is suffering from

medical condition llke sever asthama or chronic lung disease/ High Bp.

Chronic Kidnay disease, heart disease, any other medical condition that

has potential high risk in the Covid-l9 environment in the opinion of medical
' experts, they are direc{ed lo specifically mention their medical condilion in

lhe persoflal information sheet proMded by RSJA. Such Trainees shoutd

take special care and should keep with them all essential medicines and

t\-4
olher required items in adequate number/quantity
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8- Trainee officers are directed to maintain a ti6t ol persons whom {hey come
in contact on daily basis.

9. Trainees are expected to restricl lheir movement during initial on[ne
training and after offic€ hours during field placement to avoid any infection.

, During the entire period of training, the trainee oflicers shal be

under the immediate control and supervision of Course Director, Additionat

Director (Academic). RSJA & under overall supervision & control of
Director, RSJA.

lmportant information regarding Aaining will regularly be uploaaej
on lhe official websile of RSJA i.e lzla3lhtnludlcialaca .ntc.tn.

Trainee ofricers are advised to visil the website r€utarly.

The cor acl numbers of Rajasthan State Judiclal Academf,
Jhalamand Circlo, Pali Road,.todhpur pin Code 342013 are 029.t-

2720108 (Tel6faxl, 2721788. Mr. Anutosh cupta, Dy. Dlrector-
9414411717, Ms. Reshma Khan, Dy. Dircctor- 8209200914 and E-mait

ld is rsiaris2020(Dqmail,com.
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